I AT AT, ‘T FAHUS, dools
IN THE INCOME TAX APPELLATE TRIBUNAL
‘A’ BENCH, CHENNAI

A TA. 3R TH. 0N, AT Ah GS&T T
A Y. SRRAA, Wl &I HaHeT

BEFORE SHRI N.R.S. GANESAN, JUDICIAL MEMBER AND
SHRI S. JAYARAMAN, ACCOUNTANT MEMBER

3Te 9T F./ITA No.3283/Chny/2018
fAYoT a¥ /Assessment Year : 2012-13

The Deputy Commissioner of Shri G.Prasanna,
Income Tax,Central Circle (2), v. 22.Chinna Chetty street,
44, Williams Road,Cantonment, Trichy 620 008.

Trichy 620 001.
PAN : AIPPP 7409 R

(3rdrerefi/Appellant) (FcTf/Respondent)

dremeft T 31 A/Appellant by :  Shri K.G.Arun Raj, JCIT,D.R
gcgdt fr 3 A/Respondent by :  Shri N. Vijay Kumar, CA

MY 3T T/ITA No.312/Chny/2019
e ToT 9¥ /Assessment Year : 2012-13

The Deputy Commissioner of Smt.G.Ananthi,
Income Tax,Central Circle (2), v. 22.Chinna Chetty street,
44 Williams Road,Cantonment, Trichy 620 008.

Trichy 620 001.
PAN : AANPG 0636 P

(3rdremefi/Appellant) (FcTf/Respondent)

dremeft T 31 A/Appellant by :  Shri K.G.Arun Raj, JCIT,D.R
gcadft &7 31X A/Respondent by :  Shri N. Vijay Kumar, CA
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3ge 39T F./ITA No.311/Chny/2019
fAYoT a¥ /Assessment Year : 2012-13

Shri V.Damodharan,
60,Nadu Guijili street,,
Trichy 620 008.

The Deputy Commissioner of

Income Tax,Central Circle (2), V.
44 Williams Road,Cantonment,

Trichy 620 001.

PAN : AAFHD 6579 L

(3rdremefi/Appellant) (IcTf/Respondent)

et T 3R A/Appellant by :  Shri K.G.Arun Raj, JCIT,D.R
gegdt Fr 3 A/Respondent by :  Shri N. Vijay Kumar, CA

ST 3T T/ITA No.310/Chny/2019
e ToT ¥ /Assessment Year : 2012-13

The Deputy Commissioner of

Income Tax,Central Circle (2), V.
44 Williams Road,Cantonment,

Trichy 620 001.

Shri G.Prasanna,(HUF)
22.Chinna Chetty street,
Trichy 620 008.

PAN : AAFHG 0135 F

(3rdremefi/Appellant) (IcTf/Respondent)

dremeft T 31 A/Appellant by :  Shri K.G.Arun Raj, JCIT,D.R
gcgdt fr 3 A/Respondent by :  Shri N. Vijay Kumar, CA

e 9T E./ITA No.309/Chny/2019
fAUoT a¥ /Assessment Year : 2012-13

The Deputy Commissioner of

Income Tax,Central Circle (2), V.

44 Williams Road,Cantonment,
Trichy 620 001.

(3rdremafi/Appellant)

Shri N.Vishwanathan,
425,Big Bazar,,
Trichy 620 008.

PAN : AADPV 8707 E
(weadft/Respondent)

3dremeft T 31 A/Appellant by :  Shri K.G.Arun Raj, JCIT,D.R
gcadft &7 31X A/Respondent by :  Shri N. Vijay Kumar, CA
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e A9t T./ITA No.237/Chny/2018
feRoT 9y /Assessment Year : 2015-16

The Assistant Commissioner of Shri RP Telebuy Skyshop P Ltd,
Income Tax,Central Circle 5(2), v.  Prince Infopark, Block A,
Chennai-34. 2" floor, Plot No.31B,2" Main

Road, Ambattur Indl. Estate,
Chennai 600 058.

PAN : AADCR 4633 C
(3rdremefi/Appellant) (IcTf/Respondent)

dremeft T 31 A/Appellant by :  Shri K.G.Arun Raj, JCIT,D.R
gcgdt fr 3 A/Respondent by :  Shri N. Vijay Kumar, CA

geAa1g @I drRI@/Date of Hearing : 27.09.2019
gIYUTT &I dRi@/Date of Pronouncement : 04.11.2019

A /ORDER
PER N.R.S. GANESAN, JUDICIAL MEMBER:

These appeals of the Revenue are directed against the
respective orders of the Commissioner of Income Tax (Appeals),
Chennai. We heard all these appeals of the Revenue together and

disposing the same by this common order.

2. On hearing the Ld. Departmental Representative, we find that the
tax effect in these cases is less than Rs.50 lakhs. The CBDT in its
Circular No.17/2019 dated 08.08.2019 increased the monetary limit for
filing appeal before this Tribunal and instructed its officers to withdraw all

the appeals pending before the ITAT where the tax effect is less than
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Rs.50 lakhs. This Tribunal is of the considered opinion that this Circular

of CBDT is binding on the officers of the Department. Therefore, the
Revenue cannot proceed further in these appeals. Accordingly, these

appeals stand dismissed.

3. In the result, all the appeals of the Revenue stand dismissed.

Order pronounced in the open court on 04" November, 2019 at
Chennai.

sd/- sd/-
(TH. STITHA) (U1 3TR.TH. JT0120=)
(S. Jayaraman) (N.R.S. Ganesan)
or@r gerg/Accountant Member a1 geeg/Judicial Member
Je=1s/Chennai,

festier/Dated, the 4" November, 2019.

K S Sundaram

3meer 1 gfafaf™ 3@f¥a/Copy to:
1. 3draml/Appellant
2. gegi/Respondent
3. IR ITYFA (31Ter)/CIT(A)
4. 3MIHT ITIF/CIT,
5. faomeiT gfaf=t=/DR
6. IS FISel/GF.




